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Central Administrative Tribunal, Princip,al. Bench

0A-7^.6/qc, ma-731/99. wit- OA 908/99, OA.-779/99 Mt-7A4/99,
OA-78o'/q^ MA-7A5/9'9. OA-?8"/99. OA-801/99, 0A.-81 1/9C> MA-778/99,
nA-830/99 MA- 790/99'. OA-86Z/99 MA-815/99, OA.-877/99 ma-887/99,
nA-896''99, ma-850/99, OA.-B98/ 99 CP 229/99 MA-851/99. OA-90U/99
WA-8hn'/99, HA 953/99 MA-893/99, OA.-955/99, OA.-998/99 MA.-907/99,'
OA-loi'7/99, OA-lb20/99 MA-9'16/99 OA-1 031/99, OA-1033/99
MA- 926/9 , OA - 1 2A6/99 MA - 1 101/99, OA-1316/99 MA-1 1 70/99»
OA-l3l '8/99, OA-HI 5/99.

New Delhi this the fvr day of September t qc

OA 754/99

HorC ble Shri S, R. Adige, Vice Chairman (.A^
Hon ble Shri Kuldip Singh, Member (J)

!  Smt. Vijay Kumari w/o Sh, M.K, Sharma,
r/o WZ-1326.Nangal Raya, Near Janakpuri,
D E'lock, New Delhi,

2  Mr . Moh'i t Munjal s/o Sh, S. P, Mun jal,
r/o 2/H9,Geeta Colony,
Del hi

3, Mr, .Anil Kumar s/o Ram Pal Sirugh,
r/o H-6, Radheypuri. Krishna Nagar ,
De 1 Iri,

4, Ms Usha d/o late Shri M,L,Mangai,
r/o 1 168, Gulabi Bagh,Delhi.

5, Ms Soni"a Dawar d/o Sh, V, K, Dawar,
r/o No, A. Malka Qanj,
Delhi,

5, Ms K.usum Lata d/o Balbir Singh,
r/o C-Al , Karampura, New Delhi.

7  Ms Neeraj Malik w/o Shri R,P, Malik,
r/o WZ 6 59, Sad^"' Nagar,
P a 1 a rn C o 1 o .n y, N e w D e 1. h i,

?■ Ms Mamta Vashishat d/o Shri T.R, Vashishar.
r/o 29-.A, Laxmi Garden,
Nazafgarh, New Delhi,

p  S h i Raj S i T! g h s/o S h r* i G i a n C h a n d,
r/o 95, Chi rag Delhi,
New De 1 h i - 17.

!0, Shri Rakesh Sharma s/o Shri J,L,Sharma,
f/n 44A Chi rag Delhi,
New Delhi - 17.

1 1 , Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi, . , . . Applicer-ts

Versus

Govt. of N.C.T, of Delhi through

The Director of Education,Delhi.
Old Secretariat, Delhi .
De1hi. . ■ .Respondent'
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Ms Neetu Chaudhary d/o Sh, Dharamvir Singh,
R/o 4/2724, St. No.5, Bihari Colony,
Shahdara, Delhi-32.

Sh»^,Dinesh ^ini,
-^ines;i=

' 't.

1 V -

^.,. , :,Raifs()._Kumar Sharma s/o Sh. R.K. Sharma,
"  "*^MR/b:': A7I /22,7A Keshavpuram,

_ >1-Hassan s/o Mr. M.S. Hassan,
:(|^aifoor Nagar,

s/o Mr. Akbar Ali Khan,
^8. Abul Fazal Enclave,

liaiTii atNa ga r. De 1 h I - 2 5.

•  .. :.v.Ms. yandana Gupta w/o Sh. Dine
Phase-II As'hok Vihar,

e

-52

sh Kumar,
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M^}IxA^ d/o Shrl C.B. Bajaj,
R/piOirJI A/ISA Janak Purl,
:Nsw"^Pjfehi-58.

Sari jay Kumar s/o Gajraj Singh.
,R/o 255 Pitampura Village,
Delhi-34.

Ms. Sunita Sharma d/o Shri B.K.Sharma,
R/o 161/2 Thomson Road Railway Colony,
New Delhi.

QffP^ Aggarwal w/o Sh. Rajesh Aggarwal,
R/o 10,76» Maruti Vlhar,
Chakappur, Gurgaon.

Ms. Mamta Saroha w/o Sh. Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48.

Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli,
New Delhi-30. Ap

1;-.
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plicants

:. : Versusfe"- r-
NCI of Delhi

;.^^^hrouQh4ith^i.Dlrector of Education, Delhi
Seoretarlat,

Respondents
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Mrs. Meena Arora w/o Shri Ved Parkash,
R/o 1959 Outram Lines,
Kinosway Camp, Dellii. Applicant

Versui

Government of NOT Delhi '
through its Chief Secretary, .
5, Sham Nath Marg,
Delhi.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-5A.

OA 89^ of 1999

1. Ms,
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10.
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R/o 460/B Azadpur, Delhi-33T-

Ms. Munni Gupta w/o Sh, Rewati Raman,
R/o J-80/6 Pandav Nagar, A" -
0pp. Mother Diary,
Delhi-92. i-y. .

Anil Kumar s/o Shri MunshiiiRam,
R/o 882-A, Lam pur Road, "if'
Banker, Delhi. "
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i  < i Respdht-,

■  'Missis?"

' ' -- - Vl;-
Ms. Seerna Garg d/o Shri V, P. • Garg, o iv'
R/o D-32, R.P. Road, .. ..
Adarsh Nagar, Extension, ■ t: '
Delhi-33. ' ' :r

TO-il'

- "'jH' ■-

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

'~-Gc;G ;

Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 16<^ Tarur Enclave,
Pitampura, Delhi. . • '

..•-1 -

Ms. Gurvinder Jeet Kaur
R/o 67-B, New Township Badarpur,
New Delhi-A4.

Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi.

■'Si
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UMm,
sr

Mahendra Nath Jha s/o Shri.:fe'. D. Jha.
R/o B-A78 Timarpur Delhi Adffth. Plats,

»-•

Delhi-5A

Ms. Dinesh KUmari w/o ^
R/o D-1 01 ;;Vadanagar,
Delhi-A2.

Ms. Lathesh -W/o Sh. San,,,
R/o Village & P.O. Majha
Delhi-81.
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15.

16
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17.

18.

19.

20.

21

22.

23.

24.

25.

26.

27.

Mjk

Yunus Khan s/o Sh. Nanney'Khan,
R/o K-64 Abul Fazal Enclave,
New Delhi-25.

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16,
Rohirii, Delhi-85.

KS/-.

i"--' S-. A' ,

Manish KumarABansal
R/o C-450 Saraswati
Delhi-34.

VI

7r-"

'"'iL-'

li-ir

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh,
Delhi-7. '

Ms. Monika Mukhya d/o Sh.'mT. C.e.MUkhySj^
R/o 1216-A Rahi Bagh, "
Delhi-34. f: :  -jp. rzk ■-

Lrii.-' - • - . ^

Ms. SumaniNagpal d/q|;sii|;i
R/o 24-110 West PatelfNe
New Delhi-8.

Ms. Vidisha Sharma W/o
R/o A-107 Shankar GAtr
New Delhi-Is.

Ms. Gitika d/o Shri Prita
R/o 1 13-A, B.C. Block,
Shalimar Bagh,
New Delhi.aw uejLfii.
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' ■•- ■

Ms. Saroj Bhatia s/o Sh./^oklil.^Chand, ^ ^
R/o 1 1 4-E, St. No.7 ., -r^; -■ •
East Moti Bagh, '^r' ' ̂ " 7 "
Sarai Rohilla, r - , _ ::C
New Delhi-7.

Ms. Meenakshi w/o Shri Mahdj
R/o 203/1 , Pkt. A. 3, SeCtoc..7; kbHlnif/>'r ;•;y; jy- - ■ s. ■ .. ..
Delhi ■  - -m-ri-..

Ms. Rashmi w/o Shri A
R/o 591/3 Mehraiili
New Delhi-30. ■'-

at: -

Ms. Vimlesh w/o Sh. b.CTlhihMiv
R/o 86/3, Sector-I, PUshpyiHahi
New Delhi. " " ';

T^;»
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.  j'M. A. -
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■M:. ̂ 7r5-'fT'""V; >1^.-

Ms. Sushma Chaushan d/o .^fefihi .Laiia
R/o 97-D, . Sector-lV, B. kj-fei MShg
New Delhi-1. ' '

Sh. Vinod Bharti s/o Sh.; Devi, bass,R/o C-408/A St.No.^n,|^B^npUra.^^^^^,j^^,;
Delhi-53. ■

Ra jesh5 Vas h i s h th -R/o lA, Bhai ParinaHSi.--^j.-^..
Ms. Madu Bala w/o Sh.; Sihghj^^ * i i' i \ . .""t* .. . nj. ^ ^

R/o Village & P.O. All
Delhi-36. -m' ij
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Versus

Government of NOT of Delhi
Through-- The Director of Education, Delhi*
Old Secretariat, Delhi. .  i Respondehtst^"

OA 801/99

Mrs, Adarsh Sharma w/o Shrl.B.L. Shafffa
R/o E-151-E Ashok Vihar, Phase-I
Delhi-52,

5  :"' : '{t
.  . A 0 d 1 i 0 i f T if

Versus

The Government of NOT of Delhi through
the Director of Education, Delhi Admn,
Old SEcretariat, Delhi.

... '

.  . .Resdo

OA 955./99 — v=i'~ "isr
.  > .. ..J'.r.v r r*

Ms, Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e ~  ' •' >■' - •; 1*.Applicant,

Versus

Government of NOT of Delhi
The Principal Secretary (Education),
Old Secretariat,
Delhi.

.  ■ . ■■: iTC/.- -.'f
i- "•.•t. -iT-lJ.. . •,-1-5 >6

Director of Education,
Directorate of Educatioin,
Govt. of NOT of Delhi,
Old Secretariat,
Delhi.

V-J— _ . . _
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Dy, Director of Education,
District North West,
Hakikat Nagar,
New Delhi. . . .Respondents

OA U15/99

Mrs, Dimple Anand d/o Sh. Shyam Lai Anahd',; .
School G.G.S.C. , S.U. Block,
PitampUra, Delhi.

b.

. . ,Applicant

Versus

Government of. NOT Delhi through
The Director of Education, Directorate of Education,
Old Secretariat,
Delhi-5A. , , .Respondents,

r
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Ms. Meenakshi d/o Shri Ofn Prakash, ■ i

.3--.

rJi/o WE-626 Nangal Raya,
>iew Delhi.
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Govt. of NOT of Delhi through
Director Education

(Old Secretariate),
Delhi.

^ -5'^
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■4?-

2.

OA 103

Deputy Director of Educa(.iUMj
District South, Defence Co'lohVi?'
New Delhi. -- " —"

Xi-:-;

11 ' -v

Wm. ^

Smt, Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-IS*^ Vijay Nagar, Lampur Road,
Narela, Delhi-40.e

1 .

2.

3.

4.

of 1999 ' f' .'X'; -™'

i  i . i Applies

Government of NCT of Delhi through, - .
its Chief Secretary,
5, Shamnath Marg Delhi. - ' "

Director of Education,

Versus

.  •-

fi.  f
Directorate of Education, .
Old Sectt. . Delhi.

-v

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Pr i nci pal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.

J  . i . .Respondents

OA 787/99

Miss Mamta Ahuja
Ey. TGT Delhi Admn,
R/o J-n/7!A, Rajouri Garden,
New Delhi.

■"■cf ■ i-;-" ■
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.  . . Applicant..
hi.? .

Versus

1 .

2.

OA ggg/??

1 . -
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2.

Govt. of NCt Of Delhi,
through its Chief Secretary,..-
5, Shamnath ^Mahg, ' Delhi.

Director of ..Education, V-l^; . •
Old Sectt. , 'Covt. of Not of Bilhij'f'

i; ft

-W.;

.  . rr

Alipur Road, Delhi. »f , 1,t^eshohdeht^

Rajesh Khaneja s/o A.C.Khaneja,
r/o 5D. Ravi Appts. ,
Vikaspuri, Delhi*

-  .Zr

Bimla d/o Kahsih^Singh, . .
r/o F-108/1i Sadh-Nagar-IIi C;-
New Delhi.
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10,
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12

13

K.,

15,
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Shashi Gangwar d/o R.S. Gangwar^
r/o 85. Sahyog Apot. ,Mayar Vihar,
Delhi.

Ruchi Jain d/o K.S. Jain/ '
r/o A-A-59, Sector 16*
Rohini.^el^^ \-
Monika d/d" klildeep' Ra
r/oM-1AB Meterological Complex,
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lai*
r/o K-386, Mangolpuri,
Delhi.

Anju Bala w/o Raj Kumar/Bethl
r/o A-55, vGulab Bagh, iMohjSh
Uttam Nagar, New Delh^^ ~

Mamta Saini d/b S, .C/
r/o A-229, New Ranjeet'
Near Satyam Cinema, Ne**/

Vandana Garg w/o Diwai<fb
r/o 1/Z25/9,: Chiranji'""
Sadar Bazar, Delhi Ca
New Delhi.

Kukhtar. All s/o Fau jdar ! All
r/.b E-52, Jamia Nagar, 'i4ew Delhi.

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, ' ■?:
r/o 20 Gafoor Nagar, Jamia Nagar,
New Delhi.
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Sushila Devi d/o Rameshwar Dayal Sehrawatj
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi, -a.;,-.

!~r

••lir

er

■0-i -I

-A

JvJ

f:
-■$

rc.

-s-:

i.T-

V-»

■rc.

■-v

L ;03t:,i:

-r
-r* ^

Sonika Dudani d/o Ramesh Dddani,.
r/o I28B, Sunlight Colonyt
Ashram, DDA Flats, Ne<*0 Delhi. , -

■  ■; " i'
Dinesh Kumar s/o Vijehdeh Kumarj
r/ol 7/17, Yudhishter Gall,
Vishwas Nagar, Shahdaraj •D§lHl, '
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Samina Begum d/o Sye8 "ftUssaih,oaiMiiia DcyuiM ufw vjycw iiujouiii, - -y,■ _ ftS^'

r/o 1 92/2A Zakir Nagarr^ New Delhi,-b-47*Al5dii^Shrt5^''>

Versus

Govt. of NCT of Delhi,
througlf- Directbr of EdUbatio
Directorate of Educatiohj
Delhi.^Ji::'.4i,
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5.

6.
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10.
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15.
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Miss Shalu 5harmad/o B.D.Sharma,
t /o 1/772. Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o CH
r/o A-56, New Friends Co!
Mundka, Delhi.

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar, .
New Delhi.

•• •—■* '■ <••

Mrs. Manju Rani Sharma w/o Ram_^Dhan* Sharma;
r/o 10196/3, Jhandewaca Mandir,;
Paharganj, New Delhi. ' Y'»' I

Miss Asha Kukari d/o Harish Chinder,
r/o J-19/A. Ramesh Nagar,
New Delhi.

Mrs. Usha Kumari w/o Harish Chanderi;-
r/o J-19/A, Ramesh Nagar,
New Delhi. . ,^.1 i

Mrs. Shakila w/o Naveen
r/ol B-78, Sharda Puri,
New Delhi. •

■ y* '

*• • 5

• • "ff - -

< V. .iir

•  - r^,., .L ''  ,v"-
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■  ̂3

Mrs. Savita Dua w/o Mr. SanJeeVn
r/o 28A, Kalkaji. New Delhi. ' '

-V ' • '

Sonia Mehandiratta w/o Vinod'.MeHaft^tri^tta
r/o A-2/32, Rajouri Garden, \
New Delhi. 'l-'- ''..j.; t"'

r--

-fifes':

Reena Malawliya w/o H.L.Malwliya,
r/o 98, Prerngali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No. 7, Q.No. 4,
Type-Ill, CRPF Jharoda Kalah,
New Delhi.

■  .^rr^T.C"'

Anupam d/o Joginder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi. ili.-

,/ j;V A V,^:.
""ivtj'' .7 . .

Pratibha Chahard/o Sher Singh ChahahV
r/o Type III/40, North West,
Moti Bagh, New Delhi.

Jay Krishna Jha s/o S.Mahahth
r/oShri Lai Bahadur S.S.Vl, ,
Dyapitha, Katwaria Saria,
H.S.R. No. 33, New Delhi.';

Jha,
T--; '

,.rf. - rrUiV.

':(w

Raj Rani Dua d/o Ishwar DUtt
r/o A9/3B, Sector - II,
DIZ, Area, New Delhi. ... >
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19,

20.

21

22,
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Ruchirs Joshi d/o D.C.Joshi,
I- / o 9 / 3 P , Sec tor -11,
D, I . Z , .A r ea, New Delhi,

Mariju Sharma w/o .Ashok KUmar Mudgal,
r/o 57» Vishal Colony,
Nai Basti, Nangloi.New Delhi.

Iridu Chowdhary d/o C.M, Chowdhary,
T6T (HindiO, G.B.SSS, U Block,
Maf!Qol pur i .

Veena Rani r/o Vasant Kunj, New Delhi.

Daruhshan Khan s/o Mr, Salamat Khan.
.Asstt. Teacher, RVS, R. ,K, Puram,
Sector II, New Delhi.

Miss Meenu Bhagat d/o C.L, Bhagat,
r/o A-22, M.I.T, Flats, Phase-I,
Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

Rajni d/o Milkhi Ram,
r/o H. No, 30, Sawar.' Park,
Askrok Vihar-III, Delhi, , , .Applican ts

Versus

Govt. of N.C.T. of Delhi through

!  , Sec-retary Education,
Govt. of N.C.T, of De1 fIi,
Old Secretariat, Delhi,

7  ■ Dice C't. o r ■ o f E d u c a t i o Ci .
Gov t, of N,C,T, of De1h i.
Old Secretariat Delhi. ,Res con de'

y
OA r ^ 1. n /Qo

7 .

3.

A.

5.

Ms, Mukesh Kumari d/o S-hri J,N, Sharma,
r/o V-185/5, Arvind Naga; ,
Ghonda, Delhi.

Ms Raju Malhotra d/o D,L,Malhotra,
r/o C3A/101C,Janakpuri,
New Delhi,

Ms Monida Wadhwan d/o R,K. Wadhawan,
r/o 190, Rarneshwar Nagar , St. No. 5,
Ayadpur , Delhi,

Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi,

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi,
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Ms Hemleta w/o Vidya Sagar,
r/o WZ-A3E, Possingipur,
Janakpuri, New Delhi.

Ms; Raj want"! w/o Mehr Singh,
r/o wIQ 192. P k t A. 3 ,
Sector 8, Rohini, Delhi.y-

Vinod Klumar dhaubey -s/dvS?^.^H^aiibey>
r /o B-72A, Jahangirpuri ,
Del hi

10.

Dinesh Kumar Jha s/oH.B.Jha»
r/o 193E,, Sector IV,
Pushp VihaPi New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj,
r/o village Mubarakpur Dabas,
P.O. Ramikheda; Delhi. .... Applicants

versui

Govt. of NOT of Delhi through

t. , .The Director of Education,
Old Sectt, Delhi. .  . . Respondents

O.A 102Q/9Q

I  . ■Smt. Meena Kumari,
jQT ( tvj. Sci ence 1,
6.B.SSS K-II, Mangel Puri
Delhi .

•Srnt. SaVi ta Dabas
TGT(N.Science), SKV,Mu n dka,
Delhi.

Smt. Sunita Tyagi.
T G T ( H i p! d i ), S K V, M u n d .k a,
Ho 1 ti i

r

r
Miss Anju Arya,
TGT (Maths), SKV, Railway Colony
Tugh.lakabad, Delhi. '  .A 1 i ca ts

Ver sus

Govt. of NOT of Delhi through
Secretary,
5  Shamnath Maro. noie^

ni rector of Education.

Di r ec'tC'!'a te of E duc-at i.ofi,
Govt. of NOT of Delhi,
5, Shamnath Marg, Delhi.

-nc».nutv Director,
Directorate of Education,
_£ovt.,.of NCT_of Delhi, . .
5. Shamnath Marg, Delhi, .  . ."ResponBents
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3.

5,

6.

I I

"•- '"k'lbir Sinch Daaa-
New Diihi"'- "

r'^''r??n- "■ ■' ■ Sharroa,' - B . 0, Derswa] Nag»r

:  ,Ms RenSi-i^gf'KanWr/o C-8/.otA Law--aac= RnaT ®'''*®®°°'"'
Oe 1 h 1.

r/o''«;A/?7^''a S"'-®""®'- kaushik.
Oelhi '"'■ "OW"!.

R/o'^A-M Sethi,o  .A 17, Kirti Naga'"
New Delhi.

Ms Mona Mehlawa^" h/o Aiif qi i^mk ** ti
r/o ,98!., Qanj Me^r
Dar-yaganj. Delhi,

P/-o^?37 Agnihotri.P/^ 132» Vidya Vihar, Ser^tor Q
Rohini, Delhi.

Ms Dimple Prasad w/o Ashok Prasad
w-P '^' Oangotri .Appt. , F-Block *Vikaspuri, Delhi,

Applicants

\Jor

y

OA

Govt, of NOT of Delhi thronnh
The Directo.r Educenion,
Old Secretariat, Delhi.'

-033Z.99

Sunil Gaur s/o Shri j.s. Gaur.
r/o U 4 6, Gautam CcOnpv
Narela Delhi.

Seema Mann d/o Shri V.P.Mann
r/o A 20, Kewal Pa-'k Evit)
Delhi.

Respondents

.Applicani

1 ,

Ver siis

Government of NCT of Delhi through
1 t o C h i 8 f' S ̂  c f ^ 13 r ySj oha.oinath Marg C'elhi

Director of Education.
Directorate of Education
Old Sectt. , Delhi.

Deputy Director of Education
(North West District!

i^akikat Nagar, Delhi,
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1p

^' ■ ^rinciDal,
SarvDdaya Kanya Vidayalaya,
Kutub Qarh,Delhi - 39.

OA 87t?'^Q - ' ̂ ^;,.r

I

4.

5,

Ws Neena Mittal w/o D.K. MittalT
R/o 30?, Anuparr; Apartments,
East of Arjun Nagar, Shahriara
-Delhi. ■ '

Ms Sadhna Sharma w/o H.C. S.harma,
r/o 24, Vijay Block.
Laymi Na^ar, Delhi.

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West).
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaj~w/o Shyam Sunder,
r/o 122-A/lO. Gautam Nagar, New Delhi.

Ms Alka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave.
Pitampura, Delhi.

Kamlesh Sharma w/o Rajesh Verma,
r/o H-367i Nanakpura, New Delhi.

Ms Umesh Lata d/o R.R.Aggarwal.
r/o 256-B, St. No. 2, Bhola Nath Nanar.
Shahdara, Delhi. ^

Ms Rajni Ku.mara w/o Sh. Vi.kas Kumara,
r/o II-G-72, Lajpat Nagar - II,
New Delhi.

Harmeet Kaur w/o Bhupinder Singh,
J  ''/- 2024, Gulabi Bagh,

De 1 h T A T - ..
1  . 1 -. .. . . ,Appl ica n ts

versus

Govt. of N.C.T. Delhi through

The Di r ector of E ducat ion, rioi h""
Old Secretarriat, Delhi. " ' " ....Respondents

OA en /QQ

'• Smt. Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran. Delhi.

Smt. Babita Sharma,
r/o 231, Katewara, Delhi. ('„ ~

—  Savita d/o Sh. Mahavir Singh,195,. Kamardi Nagar, Delhi. ...tolicants
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OA 898/99

Government of NCT of Delhi throuah
its Chief Secretary,
5, Shamnath Marg Delhi.

Jlirfctor W
llirectora^
•Old Sectt. . Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-4/129-30, Sector 6, Rohini,Delhi.

Renu Singhal d/o Shri S.K.Singhal,
r/o 120, Bahubali Enclave, Delhi.

Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26. Netaji Subhash Marg, Darya Ganj,
New Delhi. ' -

S'Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H. .No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Anand,
r/o 4/324, Bholanath Nagar, Shahdara,
Delhi.

Sapna Jain d/o Shri S.P.Jain.
r/o X/2362, Gali No. I I , Raghubirpura-II,
Gandhi Nagar, Delhi.

Rajni .saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Nagar, New Delhi.

Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-42, B Block. Kailashpuri.
New Delhi.

Mamte Yadav w/o Sh. Munish Yadav,
r/o 3173, Barwala Chowk,
Pahari Dhiraj, Delhi.

Karnlesh Devi d/o Sube Singh,
r/o village & PO Majra Dabas,
Delhi.

Versus

Govt. of NCT of Delhi thi ough

The Director of Education, Delhi,
Directorate of Education,
Old Secretariat, Delhi.

Applicants

.Respondents



rrsr—-

c:

"-J y

y

OA -? 7 Q / Q Q

' ■ F' -; f.'!f! D?vi d/o Sh, Rsh' Chsivd'^''
r / o W Z 6 3 4 - A. Me d i P u ■■ . V i 1 i s g? N? w Oe 1 h ̂

2. JeuBt Raft) s/o Shi Narain Dutt, ' d"
r/o F-60^ Bau Nagar.New Delhi. "

i-'rna Rani d/c Sh. Durqa Sinqh,
r / o C - 9 , K.Fia31 a .Apa r tfi'a n t.a

G a, g a fi V i h a r E .x t n . Delhi

p P- Sunita Bhambaui w/o Rajiv Bhambaui,
A  ; d/o L — 1 / I 7 5 — B, DD.A Flats, Ka 1 ka j 1,
y'l' New^ Delhi.

I'x.

/ CS

5. Sandeep Kumar s/o Sh. O.M. Sharma,
•p.-"; r/o B-639, Sudershay Park. New Delhi,

pT..." Geeta Rani w/o Rahul Kumar Singh,
p; 1' r/o E-599, West Vinod Nagar, Gali No. 10,
f;^ New Delhi.
L j
y :! 1- Neeraj d/o Shri B. D. Sha'rma,

r/o House No. 413, Sector 9 R.K.Puram,
New Delhi.

6. Shallni w/o Sanjeev .Aggarwal,
r/o C-3/22, Janakpuri, New Delhi.

- • Uma Prakash d/o Shri Rangaswamy,
r/o C-2/78. DD.A Flats, KalF;8ji, New Delhi

ID. Kusumlata d/o Shri Manwar Singh.
r/o RZ 726/.A, Puran Nsgar, Pa lam Colony,
New Delhi.

1 1 . KsiLash Veti w/o Munesh' Kumiar ,
r/o T — A 9 8 / C, K o 11 a M u b 3 r' i k p u r ,
Gurudwa^'a Road, Kherpu.", Ne>w Delhi.

12. Sumeet Kaur w/o Sh. M-s'preet Singh,
r/o 17/9, Punjabi Bagh, New Delhi.

13. ';Tarvinder Kaur w/o Cha.npreet Singh,
•r/o A.-2A126, Janak Purl, New Delinl!

!A. Sunita Sharma
W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Delhi.

15. Sonia Goyal

D/o Shri R.K, Gupta
R/o BA-124A Janakpuri, New Delhi,

16. Seems Arora
D/o S.C. Arora
R/o L-52 Sarojininagar,
New Delhi.

17. Sunita Vasishtha
W/o R.S. Vasishtha

.  R/o WZ-32 Shadhipur,
New Delhi.

(w "
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18. N i dh i Ds riQ
0o Sh r i L 3 j ps t Ra i Da n q
Rc 569 '?, Subash NsQar , Garaao!:.

! 9 S u !"i i t a S a i .!■; i
w/o Shri Ram Gopal ..Saini
R/o 2308 Shahafiiar ..yillage. l.C:;.'"

70. **9003Kshi Wudgal
?• ' '".1 Siiri M. P. Muddga]
F!o 1^99/186. St. No.3. ,
Durgapuri Shahdara, Delhi.

21 . K.umku.m
W/o Shri R.S, Gupta
R/o s/ 895 Di Mehrauli,
New Delhi.

22. Babita Bhardwaj
D/o Shri S.C, Bhardwaj
R/o .A.-16 Chatterpur Enclave. Phase-II Maidangarhi»
New De1h i.

23. Kusum Devi
u/o Mikesh Kumar

,  R/o ,A.-\0 Rama Parkj
New Delhi,

2^. .Arieec .Ahmad

S/o Mr. Ataull.ah
R/o .A-2A Gali No, ) ,
Ganga Vihar,
Delhi-9A.

25. ? li i !Ti D u 11 B li a 11
Sfo Mr' . B. D. B)'!a11
R/o A2/1? Sector—I Pushp Vihar^ New Delhi.

26. .Aashu kaushik d/o Jagdish Chand Kaushik
R/o 548 Village and Post Office Bawana

27. '^ooriam Sho'ima w^o Shri Rc~jeev Bhardwaj
R/o N—3 Police Lines Kirigsway Camp, Delhi. . . . .Appl ica.-! t:

Uo r 1 1

Government of NCTD through
Director of Education,
Directorate of Education.
Old Secretariat,
De 1)'! i . . .Respondents

OA 830.••'99

2.

ss Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony. Nangloi,DeIhi.

Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block 0-7 Sector 6,
Rohini, Delhi.

5anrj5y'Kumaf""~Jain,.sy_o Sh. Chaman_Lal, Jain,
r/o C6/9, Yamuna vihar, Delhi.



16

■ V

•/

/

5.

1.

9-

*'isi-- Meena Bca d/o Laxmai- Singh,
'' :' o w). N o. S 6 . T s' p a ~ I , G l 1 a b i P- a n h
■Xo 1 h i

ic.

U-

(L

n.

/4.

/s.

a.

n.

P'ifil.y VaHav d/o Sh. Tulsi Ram Yadav,
post T6T Hindii . Sct]ool GBSSS, Kestiavpuraro No. 1,
N?w Delhi, ■ ~ '

**^■"5- -Suman G''over w/o San"'i>'' Grover;
'  'O House Nc.- . BA~69, S/ial ̂ mar' Bagh Tfo") hs

Rachna Sabbarwal d/o Sh. K, K, Sabbar wal,
r/o House No. 36, Sanskrit Nagar, Sector 14,
Blot No, 3, Rohini, Delhi

Ms. Deepsikha .Aggarwal d/o Sh. Sushi 1 .Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak,Bal1imaran,
Delhi.

Samar Jahan d/o S,Tanwi Ahmed,
ro 1 157, Jaman Street, Panjabi Pathak. Bal1imaran.
De 1 h i;

Raj Kama 1 s/oRam Phal Singh,
T/o 0-12, Jyoti Colony, Loni Road,
Street No, 8, Shahdare, Delhi,

.A"chana Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar,
Delhi. _

Mrs, Shakuntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No. 28, Yillage Saidulajaib, PO Mehrauli,
New Del hi, ■ '

Variita Kumari d/o Rarri Kishan,
r/o 128, Pocket .A-3, Secto^' 5, Rohini-

hq 1 h i.

Mrs. Pa.wan Lata Joshi w/o Sushil Kumar .Joshi
r / o B •" 2 .A / 4 2 , J a r i a ,k p u r i . New Delhi

^habana Khar; w/o -Sh. .Aslam Khan
r/o 591/18, Zakir Nagar , New De1hi .

ha j Bala w/o N. S, Saini,
r/o WZ-8, Plot No. 79, Hai'i Singh Psfk,
N€»w Multan Nagar, New Delhi.

Clamentina Jererriiah w/o Mr . Pri.nce Jerefriiah,
r/o GH-13/684, SFS Paschim Vihar, New Delhi,

Arm! ir

Uc. t

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt. . Delhi.^ , . .Respondents
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1. Mrs.ffedhu Bhatt w/o

ish.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G,S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 6f,Luxmi -^artments,
Sector-9, Rohini, Delhi.

2.Mrs.AnJu Sharma
J  Yi/o Sh.Framed Sharma,
^  Aged 30 years.

Post TGT Hindi

School S.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi

3. Mrs. Bhramri BhardwaJ
w/o Sh./Sbhimanyu Bhardwaj,
Aged 27 yrs.
Post T.G.t. Natural Science,
School G.b.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.G,T(s.s,)
School Govt, Secondary School Vijay Park.
Maujpur, Delhi.

RoMni, Delhi-85.

5, Kavi ta
d/o Sh. Tulsi Ram,
Aged 2l yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,
Delhi .
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6. Banwari Lai Sharma s/o
Sh.Radhey Shyam
Aged 25 years.
Post TGT Sanskrit, t \
S?Lol O.Co.Ed.XWddleSaotor-ZO.RoWnl Eictn. telhS-M

R/oShjv Shakti Hanuman Man^r,
Prehladpur Bangar, DBlhi-42.

7, Manisha Vashistha
J  v/o sh. Jag dish Chander,
^  Aged 27 years,

I^st T.G.T.Hindi,
school G.G.S.S.S. K Block,
jahangirp.uri

Village Akharp^*
P.O.Palla, Delhi.-36.

8. Chandrika
w/o Mr.Manoj Sharma,
Aged 27 yrs.
Post ffGT r*sT hi
school GG SSS Anandvas, Delhi!
R/o B-55,Prashant Vihar,
Delhi.

9. Neelima Tiv;ari d/o
sh.G.P.Tlwari»
Aged 28 yrs.

^S?^i-I:^:r^£tanpurl C Blooh
^rA^56,Nev.- Multan Nagar, ttlM •

lO.Shabnam
v-'/oRajpal

Hindi,

Lhool V.K.S.K.V. Daryapur, Delhi.
R/o 553, Ishwar Colony,Bawana*Delhi,

11. Poonara G®hr
v/o Ora Nath Bimali,
Aged 28 yrs,

partc.

Shahdra, Delhi.
"U ^ R/oA^27,Dena '^artments,

^ctor-13. Plot no.36,Rohlni, Delhi .
\

i
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Stfe^flhri AnilKu»ar .BhaUa.^^_
Age 36 years, , * 'pooth Kalan, Delhi.
|}o°?lat''S:!j94rPki-A-l. S.ctor-8. Rohini.

1-^ Aradhana Arora,
w/o sh.Vijay Kumar,
Age 26 V"-' 'lis.'pooth Kalan,Delhi.
Cr^Vlftol t GOV^ • Co « to • 1
r/o 1170, Mukherjee Nagar, Del i-9o

14, Manisha Kalra
w/o Rajeev Kalra, ^ , p-. n
Age 26 yrs., wl". PoothKalan, Delhi.
Cp H n 01. t GOV^ • Co # t e •

,r/o C-6/10, Miyanwali Nagar, Del .
15 Renu Sharma,

VJ/o Kulbhushan Sharoa, /uindi),
Age 33 Vr5-..P°=^- wi Dasghara, Todapur,
|/c°3V2086?Na'«ala: Karol Bagh, New Delhr.

lA Anupama Jain,
d/o Late Sh. AjU Prasad Jam,
Age 30 yrs.. Post- T.G.I.

V  R/S°re-97D;^6^!*Area! R^jiuri Garden, Nevi. Delhi.

"• S/f Ih*;? ^fn^Jv Shrl s K.^s^rhofl/G!B>l!f Hali°-?ra^'a?Uhram, New Delhi.
18. Namita Abrol

d/o Shri 0.P. Abrol. (pnqlish),^l^„?tJra«o'dra>;HdJ.s!.,Khanpur,
r/o K-90, Kalkaji, Nev. Delhi 19 ♦

19. Renu Chauhan,

t\ t%V': P?-'i-S-^Bl^4°fp1tl^"pi"a!'Delhi
|/o°°Pkt^i; Alile'tl'.a: Sector.l5, Rohini, Delhi.
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V

20, Sarika - — ^
D/o Shri N.s. Rana
R/o B-24 Parijat Apartments
West Enclave,
Pitampura,
Delhi.

21, Mrs, Arabika sharrna
W/D Sh, Pawan Sharrna
Age IT) Post. TGT

School GBSSS Nangal Thakran
Delhi-.39

\

22. Smt, Sunitl Nayyar
W/O SUnil Nayyar
Aged 33 years Post, PGT (Cotmnerce)
School sGGSSS Dishad Garden
R/O D-ii Jiwan Jyoti Apartments Pitam pura Delhi.

3. Me^na Arora,
W/D ved Prakash
Age 40 years POST.TGT (Hindi)
School. S.K.v. Punjabi Bagh
1959 OutraH Line Kindway Camp Delhi
New Delhi,

24, Rishi Bhushan Sharrna
S/D Sh, K,C, Sharrna
Age: 29 years Post, TGT(Sanskrit)
school. BGSSS Rajnagar IlPalaro

N^ Delhi ® Nagar palam colony

25, Meenu Sharrna W/D DhiraJ Sharrna
Age: 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri New Delhi
R/J SB Pkt, Dilshad Garden -Delhi-95

26, Anjan Gulati
W/0 Sanjay Bathla,

29 years PO^t, Assistant Teacher
^chool.SKV Mata Sundari Road,

B.68, Double Storyed Raroesh Nagar New Delhi-15,
27, Anita Devi w/D Sh, Gajender Singh

Age: 33 years POST.PGT(^indi)
School. SKV Hari Nagar Ghanta Ghar

.Pankha RoadLane Nq, 5, New Delhi-46

R/o 255 Deoli, Delhi.
29. ^ha Kiran Taneja D/o K.R. Taneja

R/o D-169 Ashok Vihar Delhi.



Mrb. UuclU.Ka

v/o Arun Kumar, 5'^?p

sr^t

Sfea-

© foil f.O^'XX^M
rJjriXi '

gctool s.K.y.H _
;gultanpuri,

H BlocK.Vtkaspuri.N.DBim

T*v«

, goverrunent of N»C»T»—Delhi -.^Ann
Th^iSh The Hrectom of Education.
DLrectcrate of
Oid secretriate, Delhi-p4«

OA 780 of 1999

V
2.

!;' V

3.

y
4.

6.

Yj^

Kiran Dabas,
T.G.T.(S.St.)»
G.G.S.S.S., Dichaon Kalan,
D/o. Sh.Randhir Singh,
r/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

Rashmi Sahni,
T.G.T.(Science),
0/o. Vikas Sahni,
r/o. 52, Guru Angad Nagar,
New Delhi - 92.

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., Ujwa,
W/o. Yogesh Kumar,
r/o. House No»160,
Bhaiyo Chowk, Village & P.O.,
Mitraw.

/

/.

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,
r/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44.

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
d/o. Sl^.Ratnchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi — 43.

Seema Rani,
Assitto Teacher,
S.K.V., West Petal Nagar,
d/o. Sh.Jagdish Chander,
r/o. 257, Kacchatihar,
New Delhi - 18.

7. Raj Bala, T t/» T t »acxviu)
G.G.S.S.S., No-3,
Najafgarh,
d/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56.

/
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8. Seema Sharma

TGT (SST)
Sarvodaya Kanya Vidyala 'O* BlocX Mangolpuri,
New Delhi.
R/o JP-114, Maurya Enclave, Pitan^ura,
New Delhi-32,

9. Meenu

D/0 Shri H.R.L. Nanda
R/O B-1/548 Janakpuri,
New Delhi-58.

10. Sangeeta Rani
D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11, Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68.

12. Pramod Kumar Madeshic
S/o Shri Ram Madeshic

?^i§er~Mri^^^^ Nagar,
New Delhi-12.

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-1, Quarter--2, T-4,

C.R.P.F.
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160 Ush3 Rsnij
F.G.T.(Hindi), . 0
G.G.S.S.S., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, PolicS Colony,
A

17. gajesh Kumar, ^ ^ ^
P.G.T.CSkto), G.B.S.S.S.,
Chhawla,
s/o. Sh.Hukam Singh,
R/o. B-111, Ramapark,
Uttam Nagar, New Delhi - DV,

J  18. Mrs.Neema Tiwaxi, ^ _
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o, Tivi^ari,
r/o. F-2961, Netaji Nagar,
New Delhi.

V

19. Meenakshi Thakur,
T.G.T.( N.SC.),
G.B.M.S., Begumpur,
D/o. 9i.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
Nev^ Delhi -110 004.

2^^. Neeru Sharma,
T.G.T.(N.SC.),
G.B.S.S.S., Khujala No-1,
D/o. a^.J.D.Sharma,
R/Oo F/152A, Vishnu Garden,
New Delhi - IB.

j

21. Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
if/o. Si.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 1 / .

22. lieenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
r/o. G-4, N.D.S.Ey
Part-II, New Delhi -

23. Laxmi .
T.G.T,(Hindi),
G.B.S.S.S., Laxmi Nagar,
W/o. Sh.H.S.Rawat,
r/o. 102, D.D. A. Flats,
Mansarover Park, Qiaddara.

Contd,
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24» Anita Sharma*
T.G.T.(English),
G*GoS*S*S*,
Badarpur No-I,
D/o. Sh.Shyaa Sunder,
R/o. HR 18/5

28, ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-ll,
D/o. Sh.Ramkishan, , ^ ^ ttt
R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

26. Siashi Bala, ^ ^ ^
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. Sh.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi -67.

y
27, Mridula,jvix4.uuii.af

T.G.T.(Hindi), G.B.S.S.S.,
Palam

D/o. ai.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi©

28, Karuna Sharma, ^ -
T.G.T.(English), G.B.S.b.,
Hastal, ^
W/o. Sh.Manoj Kumar Siarma,
R/oo S-2, Parara Puri,
Uttam Nagar, New Delhi - o9,

29. Abdul Hameed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/Oo Sh.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

P^G.T.(History),GlCo-Ed.
S.S.S., Pandwala Kalan,

\  w/o. Sh.Dilbagh Singh,
r/oo E-I, Nawada Housing Complex,
Delhi.
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31.

32.

33.

34.

Geeta RaV'/atf
T r T.tN.Science)»

KI»
SiaWntla Devi.

s'.k'.V.Co-M. Mundela Kalan.

Najafga^^"

VI%!^Uptroder Dhillan, ^0-42,

S.K.V.No-2,

,  I/O-. J/S-lt-puii -
Flats, Maya Pun

S.K.V.NO-I,

^%!'Ck.sant Lai^atia^^ ,
"J/l\ 8.500, Avantlka, a
Rlhinl. Delhi - 85.

^sfofs""'sharma.
S//|:v."e?ci:eThfselliX.

^:rT"urii»hK^if-s.s.s..
Kidwai Nagar,
Mpw Dalt^l., .

I'/V. HmM; N^ikji Nag ax,
New Delhi^ - 23.

37.
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ri/o" shri D. P. Vaclav
resident of House No. f
Oaulat Pur.
Na :iaf gai di.
Mew De I h i. ^

,  . Applicants

Versus

Govt. of N:C.T, of Delhi

through the Director of Education,
Di rect.oi' ate oV Educa t:iori ,
01 d S e c r e t. a r i a t,
Oe 1 i i i .

Respondents

(ch \< |\i R pniai, counsel for applicantsin OA-75A/99,
'g'77/99', 399/99, 908/99. 953/99, 1316/99.

Ph ■ S.K. Sinha, siounsel tor applicantsin OA 779/..— ,
780/99. 1296/99

Shri K.P.Dohare, counsel for applicants in OA 787/99.
Shri M,K.Gupta, counsel for applicant in OA 1A15/99,
9 91 / 9 9 , 8 98/99, 862/99, 830/99.

Ms Raman Oberoi, oounwl for aPPUcant In OA 965/99
Sh.P.S.Mahendru praxy for Sh. D,S.Mahendru. counsel
for applicant in OA 1017/99

Shri San jay Sharawat, counsel for applicant in OA
1 0 2 0/99

Shri Suiat Singh counsel for applicant in OA 1318/99
Applicant in person in OA 801/99
shi i Vijay Pandita,
counsel for respondents in all the OAs.

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

1  Since all the OAs involve common points of law
and facts, we are disposing of the above referred OAs by
t h i s c o m m o n order.

P.rtof fact of the case is that Govt. of

ttC.T.of Delhi.had a number of vacancies of Teachers in
different categories in the various schools. Since there
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j  was a sfioi' l.acie of reoul.ai" Teachers tJie Qovti of NOT of

Oel!!! appointed applicants on ad hoc basis and that too

foi short periods. The said shoi't term appointments were

snip posed to be automaticallv' terminated on the ei^ipiry of

t. ti e p e I "■ i o d s; p e o 1 f' i e d i r i 111 e appointment letters d e s p i te

tlie tact that posts retnairied vacant even after the

te!' f!'!.! !!a tio!! of teacdiers appointed on ad hoc basis ■

'  T i '• these O.As applicants have challenged ttiat the

tcM rris of shoi t term contracts of service are unjust>

'If! c:oi!sc i or! a b 1 e arid against t ti e very letter and spirit of

t l ie Con s t i t i.i t i 11 .

■  III most of the cases the applicants' appointment

was to lapse by efflux of time on 31 .3. 1999 and in one or

two cases time period was to lapse on 30.4. 1999,

.Applicants being threatened with the situation had rushed

to 111 i s T r 11) u.n a 1 t o r co n t i n ua t i on of their services and

seeking a stay order that their services may not be

t e r" m i n a t e d.

rhesie petitions were contested and justification

■for appointing teachers for short term on ad hoc basis

!!.as beeri giveri by the respondents in their reply. It was

stated tfiat tlie decisiori was taken up by the Government

ill December, 1998 not to fill up any further posts on

contract basis any more as the posts will be filled up on

regular basis from the candidates srelected by the Delhi

Subordinate Staff Selection Board (hereinafter referred

to as DSSSB .1 1 It is furtlier stated that it is the

administrative function of Government to look into the

i. i iterest of tlie students as well as tlie necessity from

time to time.



"V
6. It. .1 ?; also beinQ ploadod that, the candidates who

are bceiricj e trip toy ed ori contract basis have accepted the

appointment oi i contrac't basis knowiriQ fully well ttie

c(j!!s£-Que!!ce o!" tlie same; Tiine arid aQairi tlie Hon ble

Supr-eme Court lied lield that legularisation of back-door

enti'ants in service is emprernissible arid tlie Tribunals

and Courts are not to interfere with the interim

a!' i'•::! n genie fi t and a. person appointed to the post as

stop-gap arrangement cannot claim the benefit of

oci i! t i !i ira nee in service as I raving been appointed on

r e g u 1 a i ■ b a s i s .

7. Rejoinder' to the counter affidavits have also

J  been filed by the applicants in which they have

reiter'ated tlie starid taken by them in ttieir respective

O.AS ;

8. We have heard the learned counsel for the

parties and perused the material on record.

9. Before considering the rival contentions of the

partiesj we may mention at this stage that when this

bunch of cases was f i 1 ed prior to tfiat another group of

teachers who had filed a similar application before this

Tribunal and since those teachers had been able to reach

this Triubunal before the expiry of tlie contract period

'SO an interim ''irder was passed in their' cases and

status—QUO was diiected to be maintained. In the present

■set I'll a.fiplica.tioris, tlie applicants could not approach

t,tie Ti ibunal bef'.ve the expiry of their contract period.

Moi" '0ovei" 4 immecl 1.a te 1 y after the e.xp,i r y of their con rac t

pei'iod there were 'vacations in the Tribunal from 22nd



I  /, n iQciQ t.hese set of petitioners
j  -O March to 1st Apnl. 19 _
^  TriK.nal only after the vacations. Incould appraoch tlic Ti iPunai .

an interim order was .a--
til OS e ' •

followinc! ter ms V

■■Also issue a short notice on the question
■  .vw.f r-turnable on 12.04.1999,of interim reliei , i c .ui n

nil then, as an inter!,,, ,neasure. states O'lO
eet of t'le applicant as on today b-in i ^es per.''

niai ntai ned.

n,

,„„a,n.e «as passed after these applicants have ceased to
,  ,„n rhe respondents so they areho In employment with -rr-

I  Mhn had obtained an• i ti with tho<ie teacher.; wh^ na-olaiminq parity t^i.ti ur-

:,ner Of si,„na, nato-e befce evPiry of their ter. i.e.
be-fore 31 . 3. 1 999.

nnfing the course of their arguments, the
con„se, for the applicants submittred that these

uresent applicants are also similarly situated applicants
, ■ ,r r- ,yere Placed in the earlier set of OAs^  + h 8 a p P1 - ■■■ ^

J  - d.s.rr on 7 h.pnrveena Anand S> Oi vs.yhich was decided on

Govt, of NOT of oelh 8, ors «lth connected OAs) by
.,„„ther Bench of this Tribunal wherein the following
reliefs were granted to the applloants/teaohers and their

,  torm<^ the following directionsOAs were disposed o1 m term_

given by the Bench of the Tribunal:
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allowed ^ o

fA) Applicants shall be

.•onlinne in tlie present posts till
regular candidates duly selected by
ncqcp,/ij!- appropi'cii te author i t>

available to r ilace the applicants.

(E) These selected l egulai IV ehall '
be posted in the existing vacant

ions and only if enough vacant

nests ere not available, they should

be posted against the posts held by
■ad hoc appoi!! j tees , Replacement
Hie latter sshould be on the
pr inciple of last come first go.
Tbose so displaced ahould be
accommodated in vacancies that may
be existing in other districts.

•■ (C) The ad hoc appointees shall be paid
niinimum pay in the pay scale of
regular teachers plus DA in tersms
of law laid down by Hon ble Supreme
Court in the case of Daily Rated
casual Labourer Vs. UOI ^ Ors„
( 19 88 ( 1 )SCC 12 2) .

(0) No ad hoc

replaced by any

hoc employee.

a p p o i n t e e s h a 11 be
newly appointed ad

,E) Those of the applicants «ho have
applied or may aPPly for regular
selection, necessary relaxation m
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age shall be given to the extent of

fii-.s n0!"xod o1" 301'vice p'Jt lo by

t lie IT!.

(F) Tliere sh'all be no

o s t s i

order as to

!2, Learned counsel appearing on behal'f ot the

applicants submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veena Anand a Oi s. (supra), they are also entitled to

the similar relie't as granted to them. Learned counsel

al-=;c submitted t!ic>t the applicants who were, during the

intervening period, not in service that does not affect

the merit of their case and they can also be directed to

be allowed to continue in their respective posts as the

applicants in the above referred judgement.

IS, To support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Court in tlie case of Girdhari Lai vs. Union of

India which also starts with the following paragraph:

■Tiiere is no dispute tt'iat the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

in OA No. 319/85 decided on 2A.09. 1989?

in Balwant Singh Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

the applicants therein. The main
challenge on behalf of the Union of India

to Girdhari Lai s claim is that he did
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not join 8s a party in that matter and he

moved the applicant for grant of the same

benefit after that decision in 1989^

h a V i n ri ! ■ e t i. r e d earlier .

1  <4, After met! tioniong the facts the Hon ble Supreme

Co!„! !■■ t ot.iserved as !"oilows r,

" [ I'.!t is appropriate that the Union of

India treat all such persons alike and to

gi'ant tliem the same benefit instead of

driving each one of them to litigation in

t!ie course of which the Union of India

itself is required to spend considerable

public money"

!5, Counsel appearing for applicants also submitted

that since it lias come during the proceedings before the

Hon ble High Court, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts.

16, Counsel for respondents rebutted the arguments

of the' counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry through back door. He fur the submitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

s h o u 1 d b e d i s m i s s e d.
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,, we are oT the considered opinion that the
contention of respondents counsel has no merit and the

1  r-nilv '"-^^vereci with the.  . -ot- I S ' .•••« nr^i-j Cci ! ts ar e \uixf tr\ I - f/.i '■:^y I 1 Q L '• r- r- ^

^,.dae.e,a given bv the co-o,-dinete Bench of this Tribunal
i„ v.ena Anond s case (supra. , In this regard we ,ray
also mention that when the inteim order was granted in

,,f veena Anand (suprat . the respondents had filed
a  Writ Petition befoe the High Court of Delhi tor
vacation of the stay, and the High Court had taken a view
rhaf the stay g! arited was an innoouous one beci-u,.-
respondents were given liberty to fill up the vacancies
through regular Ptooess i.e. after due selection by the
OSSSE or by any appropriate authority to replace the ad
hoc teachers. The High Court of Delhi was informed that
the vacancies had arisen to the number of AOOO as on
8,A, !999 so the High Court was of the view that
p. lma„faice there was a need to continue the services of
the respondents (applicants in the OAs) or some of then,
who were still continuing there for the time being.

Mi

18. During the course of arguments, we were also
informed that exams for various categories have been held
very recently by the DSSSB. Since there are a large
number of candidates, result of the same within a short
span of time cannot be accepted. In these circarnstances.
we find that the applicants in the present set of O.As
who just could not approach the Tribunal because of it.^
vacations should not be denied the relief granted to
their colleagues in the earlier set of OAs in Veena Anand
a ors. (supra) and if we peruse the earlier order passed

the above reffered judgement by a Co-ordinate Bench of
this Tribunal we find that there is no dispute about the
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facts of the present set of OAs which are identical with

tt'u-^ facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are. therefore. also entitled to the same

relief as granted to the applicants in an earlier set of

OAs,

(9, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anand's case (supra),

(A) Applicants shall be re-engaged on

the present posts forthwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to replace the applicants,

(B) Those selected regularly shall first

be posted in the existing va.cant

positions and only if eriough vacant

posts are not available, they should

be posted against tlie posts held by

ad hoc appointees, Replacement of

the latter should be on the

principle of last corne f i rs t go.

Those so displaced should be

accommodated in vacancies that may

be existing in other districts,

(C) Ttie ad hoc appointees shall be paid
'  ̂

mini.inum 'pay in the ay s(Sale of

regular teacliei s plus DA in lersrns

of law laid down by Hon ble Supreme
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Cour t it! the. case ot Daily Rated

Cci s u a 1 L. a. bo u r e r Vs. UQI §< 0 r s ■

( 1 9 88 ( 1 )SCC 1 22 ) ■. " '

6.

■ dj/ Mo ad hoc. apfjointee shall ~ be

■  replaced ' by.any newly appointed • ad

■h o G e rii p 1 o y e e I

7

(F: ) Those of the applicarrts who. have
!

applied or may apply for regular

selectioni necessary relaxation in

age siiall be givert to ttie extent of

the period of service put in by

them.

:?n, Tiie above directions should be' complied with

w^ thin a period of one inontfi from the date of receipt of

a copy o.f ttiis order.

21 . There shall be no order as to costs..

1  -A . .

(KULDIP siNGH)
MEMBER (j)

naresh/

■ ■ i ■ • V

(  S. R. ADIGE^ )
VICE CHAIRMAN (A)

r.SCl
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